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Alcobol year 

1981 .. 82 

1982 .. 83 

1983·84 

Availability Un lakh 
Jitred 

5499.98 

5767.04 

6051.12 

(b) In order to iml'rov~ the availability 
of alcohol as feedstock for alcohol based 
industries, the State Governments have 
been requested (i) to ensure that all avai .. 
]able molasses are gainfully used; (ii) 
to en;;oura~e the use of Khandsar i molasses 
for alcohol production: and (iii) to ensure 
creation (by sugar factories) of adequal (~ 
and proper storage facilities for molal\<;{,s. 
The Government hnd al~o set up a Com-
mittee of technical experts to examine th e 
efficitncy of alco,",ol production, improve .. 
ment to technology for fermentation. fuel 
conversion and promotion of alcohol-based 
industry. The report of the Committee, 
submitted to Government in January, 1980, 
was commended to the State Government 
and distiJIery industry. In addition, three 
Wotking Groups, namely, 1he Working 
Group on levies on molasses <lnd alcohol, 
the Working Group on storage of molasses 
and Working Group on capacity utilization, 
which were set up by Government in 
February t 1983, have also made certain 
recommendations for improvement in 
alcohol and alc~hoJ·ba~ed industri es. The 
recommendations also have been communi· 
cated to State Governments/Union Terri. 
tory Administrations for mpl ementai tion. 

(c) and (d) The All India Distillers' 
Association had suggested for revision of 
prices of alcohol. The AlJ India Alcohol-
based Industries Develo1)ment Association 
had demanded the waiving of Central Ex .. 
cise Duty on molasses. The Bureau of 
Industrial Costs and Prices have llnder .. 
taken a study of the cost structure of 
prices of molasses and alcohol aQd have 
submitted a report on revisiQn ~r prices of 
mola.a 8tld alooh·ol. . The examination of 
the rOport ii.io ptPltcss. 

Consumption (Qfy. 
in lakh litr es) 

5047.84 

5475.09 

5913.45 

Surplus (+)/ . 
Deficit (-) 

(+> 452.14 

<+) 291.9' 

(+) 137.67 

Power Projects taken Up' by BHEL 
In Libya and other conn tries 

4895. SHRI HARIHAR SOREN : 
Will the Ministc-r of INDUSTRY AND 
COMPANY AFFAIRS be pleased to 
state: 

(a) whether the Bharat Heavy EJectri-
cals Limited has taken up some power 
projects in Libya and other counlril S ; 

(b) if so, the number of pow!r pro-
jects taken up by the Hharat Heavy Electrj. 
cnls Limited in those countries whi,:h have, 
been completed ~o far: 

(c) whethey many countries are inter-
eskd (0 set up industry in tho~e countreis 
with BHEUs assistance; and 

(d) if so, the step; taken to undertake 
more ~lOd more projects in those countries 
with BHRL's assi stance ? 

. THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM. 
PANY AFFAIRS (SHRI ARIF MOHAM. 
MAD KHAN): (a) Yes, Sir. 

(b) Thirteen. 

(c) Ye~, Sir. 

(d) BHE!. have been providing consul. 
tancy services for feasibility studies and 
evaluation of bids. BHEL have provided 
services for the op~ration and maintenance 
of projects already completed as also for 
equipment supplied by other cotmtries. 
In addition they have been keeping a 
watch on prospective projects. 

Direct Dialliaa FacUitles from Northern 
Kerlla to Gulf Countries 

4896. SHRI MULLAPPALLY RAMA .. 
CHANDRAN: WiJJ the Minister of 
COMMUNICA TlON$ be pleased to 
st,te : 
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(a) whether there is any proposal to 
~ improve the facilities at Badagars Tele-
',l~~one Exchange in Kerala in vi,ew of the 

increase in demand for new telephone 
connections; and 

(b) whether keeping in view the fact 
that thousands of Keralites living in gulf 
countries hail from Northern Kerala, 
Government propose to extend, direct 

. , . dailling facilities from Northern Kerala 
to Gulf co~ntries ? 

THE MINISTER OF STATE OF THE 
'MINISTRY OF COMMUNICATIONS 
(S'HRI RAM NIWAS MIRDHA): (a) 
Badgara exchange at present is a 900 line 
MAX II exchange. A 200 line equip-
ment for expansion of the existing exchang~ 
has been allotted in 1985 .. 86 supply proM 
gramme. The exchange is likely to be 
expanded at the end of 7th Plan. 

(b) International Trunk Exchanges at 
Ernaku1am and Triv~ndrum have facilities 
of direct Iy dialling calls to Gulf countries 
as well as many other countries. These 
In.erna tiona1 Trunk' EXchanges connect 
-calls rrom all parts of Kerala; South as 
well as North. 

Provision of an International Exchange 
at Calicut is also under consideration. 

[Translation] 

Setting up of Cement Factories in 
Rajasthan for proper Utilisation 

of Deposits of Limestone 

4897. SHRI VISHNU MODI: Will 
the Minister of INDUSTRY AND COM· 
PANY AFFAlRS be pJeased to state: 

(a) whether, with a view to achieving 
balanced economic regional development 
of Rajasthan through expJoration of natu· 
ral resources, the State Government sub-
mitted any proposal or sU88estfon to Union 
Government for setting up of more as 
well as big cement factories for propei 
utilisation of the rich dePosits ,of lime-
stone, there; 

(b) if' so, whether Government bave 
considered any proposal (or ,rantinllice-
nc,e$ for tbcle bia cement factom. '. 

(c if so, the detaUs thereof; and 

(d) if not, the reason therefor, ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM. 
PANY AFFAIRS (SHRI ARtF MOHAM. 
MAD KHAN): (a) to (d) A suggestion 
to the effect that the Cem~nt Corporation 
may set up twa one-million tonne cement 
plants-cDe at Shambhupura nnd another 
at Bundi in Rajasthan has been received. 
As the Seventh Plan outl~.y in respect of 
the Cement Corporation ha!l not yet been 
finalised, no final decision jn the matter 
has yet been taken by the Government. 

[English] 

Manufacture of .Jf)Jy fined Cables 

4898. SHRI MAHABJR PRASAD 
YADAV : Will the Minister of INDUS-
TRY AND COMPANY AFFr\TRS be 
pleassed to state: 

(8) whether Government h~l\e issued 
any letter of intent for manufacture of 
Jelly fiJled cable to Bih1r Stat e El ectronics 
Development Corporation; and 

tb) if so, the details thereof? 

THE MINISTEK OF SEATE IN THE 
MINISTRY OF INDUSTRY AND COM. 
PANY AFFAIRS (SHRI ARIF MOHAMMAD 
KHAN) : (u) and (b) Yes. Sir. Mis. Bihar 
State Electronics Development Corpora-
tion have bt.-en granted Jetter of intent 
No. LI: 880 (81) dated .31.12.1981 for 
the establishment of new Undertaking in 
a Backward District in Bihar State to 
manufacture 5 lakh CKM per annum 
JeJly filled cab)e~. The Letter of Intent 
is valid upto 30.6.1985 (as extended). 
Foreign Collaboration application of the 
company has been cleared and F.C. 
agreement with MIs. AEG-Tt-1efunken of 
West Germany has been taken on record. 

12.00 brl. 

[ Translation] 

SHltI , VIJOY K.UMAR 'YAf)'\V 
(NALANDA) : Mr. Deputy Speaker.' -Sir, 
1 bave liven a caltini Attention' N'otiee. 




